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PRESENT; DR. V. K, SUBBURAJ MS. INA MALHOTRA
HON’BLE MEMBER(T)
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NAME oF THE COMPANY: M /8. Arcee Trading Corporation V/s. M/s. Dev
Landcon Pyt, Ltd.

SECTION OF THE COMPA

Oor through its Directors Affidavit of Service
be filed
(V. K. Subburaj)
Member (T}

(Ina Malhotra)
Member {J)

{Sapna)



